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Ezealatlon of RulDB near Hnmpl In M:flore 

S347. SHRI S. A. AGADI: Will the 
Minister of EDUCATION AND YOUTH 
SERVICBS be pleased to state: 

(a) whether it has come to the notice of 
Government that at a seminar held at 
Humpl, Bellary District, MYlore Stale, on 
the Vijayanapr Period Cullure and 
Archileclure, during the lir51 week of 
November, 1970, a IUlleldon was made 10 
eXl!avale systematically Ibe Ruin, in Humpi 
area wbieb would Rsult in acquiring 
Architectural and Cultural remainl of 
Vljayanapr Period ; 

(b) wbether it is also a fact tbat tbls 
lu..-lioo il lupported by an Arcblteclural 
Survey Olfteer al tbe Seminar; and 

(c) If 10, Ihe action proposed to be 
taken by tbe Union Government? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN): (a) to ec). Yes, Sir. It is 
undeRtoad lbal a su,gestion to this etrect 
WII made In one of the paperl lubmilled by 
one of the of6cers of tbe An:baeolOlical 
Survey of India at tbe Seminar held at 
Humpi in his penonal capacity. It Is furlber 
undenload tbat a leferenco to tbe etrect 
tbat IYllematic excavation of tbe ruins In 
Humpl area, wblch would result in acqulrln, 
Arcbltectural and Cultural remains of 
VljayaDl8ar Period, was aIIo made lu ODO 

of the RlIOIutioDs adopled al the SemiDar, 
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allhouSh no copy of the actual Resolution 
hIS been received so far in the Headquarter's 
office of tbe Archaeological Survey of India. 
It will be duly considered when received. 

Script of Sindbi Lanauage 

S348. SHRI V. NARASIMHA RAO : 
Will tbe Minister of EDUCATION AND 
YOUTH SERVICES be pleased to stale: 

ea) wbetber the Icrlpt of Sindbi 
Lanlua.e was chanled from Sindbi 10 
Devanapri script by executive orden of 
the Central Government in March, 1950; 

(b) wbetber representation over a number 
of years bave been received from Sindbi 
orgBnilltions uqing Ihe Government to 
rescind the above orderl. if 10. tbe action 
taken thereon ; and 

(c) wbetber any advice baa been liven 
by Law Ministry in this reprd, If 10, lhe 
lill thereof ? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. V. 
RAO) : (a) to (c). In 1949, on lhe recom-
mendations of the All India Sindbil 
(Dilplaced Persons) Convenlicm beld In 
Bombay. urlinalhat Sindbi Icbooll be asked 
to Ilarl leachinl Sindhi in Dlvanagarl 
aipl, lhe Government of India In 1950 
Informed lbe State Governments lhat they 
have accepted the recommendation and that 
the Slate Governmenls should take It epa 10 
Implement this rccollllllOlldatiOD .s far II 
education ID s;bools is concemed. Sullie-




